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Functioning of textile industries in Maharashtra
2323. SHRI AJAY SANCHETI: Will the Minister of TEXTILES be pleased to state:
{a) the district-wise number of textile industries functioning in Maharashtra;
{by the district-wise number of closed/sick industries in Maharashtra;

{c) the details of land and machinery of textile industries sold during last ten

years; and

{d) whether any efforts have been made to revive sick textile industries in
Maharashtra, if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRIMATI
PANABAKA LAKSHMI): (a), (b) and (d) National Textile Corporation (NTC) had a total
of 35 sick mills taken over from private entrepreneurs under various legislations in the
state of Maharashtra. Due to the continuous loses and erosion of its net worth these
mills were referred to Board of Industrial Financial Reconstruction (BIFR). Now NTC
is implementing BIFR approved revival scheme, under which 5 mills have been revived
by NTC which 1s financed through sale of surplus assets of NTC. 5 mills are managed
through joint venture route, the details of which are given in Statement-I (See below).

The list of remaining closed mills are given in the Statement-I1 (See below).

{c) The detail of land and machinery of Textile Industries sold in the state of

Maharashtra during last ten years 1s as under:

(Rs. in crores)

Plant & Machinery 145.85

Land 493933

Torar 5085.18
Statement-T

District-Wise Maharashtra State Mills Revived By Nic

Sl No. Name of the Mills District Amount in
Rs. Crore

1 2 3 4

1 Podar Mills Mumbai Mumbai 3996

2 Tata Mills Mumbai Mumbai 80.87

3 India United Mill No.5 Mumbai Mumbai 31.44
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1 2 3 4

4 Barshi Textile Mills Barshi Sholapur 2467

5 Finlay Mills Achalpur Amravati 25466
ToTar 431.60

District-wise Maharashira State Mills revived through JV. Route

1 India United Mills No. 1 Mumbai Mumbai

2 Apollo Textile Mills Mumbai Mumbai

3 Goldmoehur Mills Mumbai Mumbai

4 New City Of Bombay Mfg. Mills Mumbai Mumbai

5 Aurangabad Textile Mills Aurangabad Aurangabad
Statement-IT

District-wise NTC Mills of Maharashtra closed under ID Act

S1. No. Name of the Mills District
1 2 3

1 India United Mills No.2 Mumbai Mumbat
2 India United Mills No.3 Mumbai Mumbai
3 India United Mills No.4 Mumbai Mumbai
4 Kohinoor Mills No.2 Mumbai Mumbai
= Kohinoor Mills No.3 Mumbai Mumbai
6 Jam Mfg. Mills Mumbai Mumbai
7 Model Mills Nagpur Nagpur
3 R.SR.G Mills Akola Akola
9 Shri Sitaram Mills Mumbai Mumbai
10 Vidharbha Mills Achalpur Amravati

11 Bharat Textile Mills Mumbai Mumbat
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1 2 3
12 Digvijay Textile Mills Mumbai Mumbai
13 Elphinstone Spg & Wvg Mills Mumbai Mumbai
14 Jupiter Textile Mills Mumbai Mumbai
15 Mumbai Textile Mills Mumbai Mumbai
16 New Hind Textile Mills Mumbai Mumbai
17 Podar Processors Mumbai Mumbai
18 Shree Madhusudan Mills Mumbai Mumbai
19 India United Mills No.6 (Dye Works) Mumbai Mumbai
20 Kohinoor Mills No.1 Mumbai Mumbai
District-wise NTC Mills of Maharashtra State for whom M.O.U.
signed for J V. Cancelled Arbitator Appointed Matter Sub-Judice.
Mill District
21 Rbba Mills Hinganghat Hinganghat
2 Savatram Ramprasad Mills Akola Akola
23 Chalisgaon Textile Mills Chalisgaon Chalisgaon
24 Dhule Textile Mills Dhule Dhule
25 Nanded Textile Mills Nanded Nanded

Bringing of BCCI under RTI Act

pleased to state:

2324, SHRI SABIR ALI : Will the Minister of YOUTH AFFATRS AND SPORTS be

{a) whether in view of Board of Control for Cricket in India (BCCI) losing

credibility in the wake of recent spot fixing/betting, etc., it 1s proposed to bring BCCI
under the RTT Act; and

if so, by when the BCCI will be brought under the RTT Act and if not, the

reasons therefor?



